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TEF TRAGT i< TSHTT HATA

e fawett, 10 S[eTE, 2026

FT.IM. 3751(H).— FralT THIL, TET TAART ATAAIT 1956 (1956 1 48) (orer za# =&
THT Sh ATATHAH FgT TAT &) T &7 3F il IT-GTT (1) T T& ARAT HT TN FXd gU, g THTETT
g ST & TETq o ST IsT & T 5o 7§ Greenfield Highway & .71, 21.95 & #.51.41.75
(752011) T & S[-GUE % AT (ATEHLO/ISE oS Algd 2-cI/4-eI FT TATAT (<), AL, TaweT
3T YATAT % AT TS & (o0 ag i sratera g St w@fer avie f=r aqg=t § fogr @ g, ver 9
T ST T o AT AT ohl AT Flcd T g |

F1¢ ff =1f3F, S 3% 9% & Raas &, 3 afaf=m & awr 3w i s7-amr (1) F 9" @

TSI o o UHT 7 3 ITANT U2 TSI § TH ATSEAAT & TR T a2 & & fa st
AT TR T THAT |

UHT T I T TITAFRIET, AT US IS U, agH AR Jg[RITY Fl [offed & 7 T&qd 6l

STOAY T SHH I9F MaTe AT T SO T qeqq ITfershm<r, Srishdl 1 AhTd &9 9 37 Frer
fafers e T g9 S FT SE9Y T oY VT A=At 6 gAars & TET aAT UHT 7 S+ A %

5213 GI/2026 @)
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TET, TS e 2T, o8 qeam IieTy Araeds o, A9l g T a7 AT il ST HY T 7
ST T AT |
I AT T &T 3T FiT IT-ATT (2) F He Feaaw IiERr gy BT AT wrE AT e
sifaw g |
TH ATERAAT o AT AT ATeAT qIH F T T T AL 4T IMAFET F I wrAad §
ITASH g AT 3T (gdag AR grer fALreror fohar S7 |1kt 2 |
I

IEET T & I St ¥ Greenfield Highway # .5, 21.95 & f&.91.41.75 % o0 1o it ST aTedt
HYAAT e a1 AT digd H HT drerT fEawor

T T AT ISHET (EEEIE I

aaﬁ? LERRTC] g FTTER || gf® i S %7 & SR ER ]

wer (FaTiT T=TE) (FRT)

1 2 3 4 5 6

T T ATH: T
T T ATH: SIS
1 216 TR T T 0.0492 (77 ) 0.0492
2 218 GECaR g T 0.0033 (247 ) 0.0033
3 219 fasft STATErT -2 0.0086 (247 ) 0.0086
4 220 IBEL TR -1 0.0049 (3F47) 0.0049
5 221 IGEil AT 0.0001 (B&¥) 0.0001
6 440 fasft ST -1 0.0217 (247 ) 0.0217
7 468 fasfy ST -2 0.0204 (Z#77 ) 0.0204

e &1 9 A

8 141 EEl T -2 0.0118 (FFaY) 0.0118

e T AT 3T

9 1026 LT &l 0.0051 (FFaT) 0.0051
10 476 BEL 9T -2 0.0054 (ZFI ) 0.0054
11 503 RECaRA] SE 0.0231 (¥4 0.0231
12 507 AT TN 0.0109 (F&¥) 0.0109
13 508 BEL 9T -2 0.0253 (ZFTT ) 0.0253
14 510 RELI 9T -2 0.0018 (FFa¥) 0.0018
15 512 EEL IE -2 0.0008 (FFa¥ ) 0.0008

16 513 IGEll T -2 0.024 (%47 0.024
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17 514 &l 0.0413 (FFaT) 0.0413
18 526 9F -2 0.0003 (FFa¥) 0.0003
19 968 IE -2 0.0004 (FFa¥) 0.0004
20 971 GEREIR] 0.0032 (FFa¥) 0.0032
21 972 S 0.0013 (FFa¥) 0.0013
T AT ATH: AA

22 1103 9T -1 0.0005 (ZFa¥ ) 0.0005
23 1108 T -1 0.003 (%47 0.003
24 1173 97T -1 0.0254 (ZFI7 ) 0.0254
25 1208/2716 THT 0.0206 (FFT ) 0.0206
26 1211/2714 EED 0.0002 (F47) 0.0002
27 1223 KIEE] 0.1069 (FFa¥ ) 0.1069
28 2621 STATIT -2 0.0107 (FFaT) 0.0107
29 2622 STATT -2 0.0411 (ZFaT) 0.0411
30 2623 STATIT -2 0.007 (FF277) 0.007
31 2623/2738 STRT ATAT 0.0051 (ZFT ) 0.0051
32 659 KIEE] 0.0466 (Fa¥) 0.0466
33 663 I¥T-2 0.0031 (FFIT ) 0.0031
34 664 T -1 0.0107 (ZFT¥) 0.0107
35 665 9T -1 0.0052 (FFa¥) 0.0052
36 667 T -1 0.0212 (FFIT) 0.0212
37 668 T -1 0.0001 (ZFT ) 0.0001
38 670 ::;;)2 0.0126 (FFaT) 0.0126
39 752 TN 0.0502 (F47) 0.0502
40 753 KIEE] 0.0816 (FaT) 0.0816
41 849 EEi 0.0004 (ZFI ) 0.0004
T T ATH: ML

42 1227 9T -3 0.0109 (ZFIT ) 0.0109
43 1228 9T -1 0.0233 (FFTT) 0.0233
44 1231 ELE] 0.0062 (ZFa¥) 0.0062
45 1232 T 0.0058 (%47 0.0058
46 255 TTHT AT 0.0303 (FFa¥) 0.0303
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47 256 RECaRA] EE 0.1097 (3F47) 0.1097
48 354 TR arar 0.0668 (FF¥ ) 0.0668
49 355 AT TTHT AT 0.011 (FTYT) 0.011
50 943 GECaRA] et 0.0351 (3F47) 0.0351
51 972 IEEL 9 -1 0.0339 (FFa¥) 0.0339
52 973 REL 9 -1 0.0662 (FFa¥ ) 0.0662
53 975 BELI 9T -2 0.0484 (FFa¥) 0.0484
54 976 IGELl T -1 0.0585 (%47 ) 0.0585
T T ATH: LAY

55 1004 BELI I -1 0.0097 (FFa¥) 0.0097

e 6T ATH: G2IST

56 436 RECARA] et 0.0031 (Fa7) 0.0031
57 45 BELI 9= -1/3 0.0361 (FFT¥) 0.0361
58 46 REL o= -1/3 0.0094 (FFa¥) 0.0094
59 52 REL I -2 0.0199 (FFaT) 0.0199
60 59 LTS M= 0.0249 (FFI ) 0.0249

Total 1.3243

[®T. . NHAI/Costal Highway/Rameswar-Ratanpur/LA/3(a)/PIU/BBSR/3A]
g e, fAger®

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 10th July, 2026

S.0. 3751(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Greenfield
Highway in the stretch of land from Km. 21.95 to Km. 41.75 (AT-Brahmagiri,Dist-Puri) in the district of PURI in the
state of ODISHA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Addl.Tahasildar Brahmagiri in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.



[T 1l—=ve 3(ii)]

HILT T TSI . AHTYTL

5

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling Greenfield Highway in the stretch of
land from Km. 21.95 to Km. 41.75 (AT-Brahmagiri,Dist-Puri) in the district of PURI in the state of ODISHA

State: ODISHA ||District: PURI |
SI. No. |[Survey/Plot Number|| Type of Land ||Nature of Land Area Area
(in Local Unit) (in Hectares)

L1 | 2 L s 4 | 5 | 6 |
|Ta|uk: Brahmagiri |
|Vi||age: Dihapanchgaghhia |
1 216 ||Government  ||Kachcha Rasta || 0.0492 (Hectare )|| 0.0492)
2 |[218 ||Government  ||Kachcha Rasta || 0.0033 (Hectare )|| 0.0033]
3 [l219 ||Private |valashay -2 || 0.0086 (Hectare )|| 0.0086|
l4 220 ||Private ||Bagayat-1 || 0.0049 (Hectare)|| 0.0049)
5 [[221 ||Private ||Gharbari | 0.0001 (Hectare )| 0.0001]
l6 [l440 ||Private |Bagayat-1 || 0.0217 (Hectare )|| 0.0217|
7 ||468 ||Private |IBagayat-2 ||  0.0204 (Hectare )| 0.0204|
|Vi||age: Girol |
8 [[141 ||Private ||Sharad -2 | 0.0118 (Hectare || 0.0118|
|Vi||age: Arera |
lo |[2026 ||Government  ||Rasta | 0.0051 (Hectare )| 0.0051]
10 |l476 ||Private ||Sharad -2 || 0.0054 (Hectare )| 0.0054
11 ||503 ||Government  ||Danda | 0.0231 (Hectare )|, 0.0231]
[12 |ls07 ||Government  ||Nayanyori | 0.0109 (Hectare )| 0.0109)|
13 ||l508 ||Private ||Sharad -2 | 0.0253 (Hectare )| 0.0253]
14 510 ||Private ||Sharad -2 || 0.0018 (Hectare )|| 0.0018]
15 |12 ||Private ||Sharad -2 | 0.0008 (Hectare )| 0.0008|
16 /513 ||Private ||Sharad -2 I 0.024 (Hectare )| 0.024]
17 ||514 ||Government  ||Rasta || 0.0413 (Hectare )|, 0.0413|
18 |26 ||Private ||Sharad -2 | 0.0003 (Hectare )| 0.0003|
19 ||lo68 ||Private ||Sharad -2 | 0.0004 (Hectare )| 0.0004
20 llo71 ||Government  ||Nayanyori | 0.0032 (Hectare )| 0.0032)
[21 [lo72 ||Government  ||Road [ 0.0013 (Hectare || 0.0013]
|Vi||age: Toran |
[22 ||1203 ||Private ||Sharad -1 | 0.0005 (Hectare )| 0.0005]
23 |[1208 ||Private ||sharad -1 || 0.003 (Hectare )| 0.003|
24 [[1273 ||Private ||sharad -1 [ 0.0254 (Hectare )| 0.0254]
|25 ||[1208/2716 ||Private ||chaka | 0.0206 (Hectare )|| 0.0206]
26 [1212/2714 ||Private ||chak [ 0.0002 (Hectare || 0.0002]
27 [[1223 ||Government  ||Patit [ 0.1069 (Hectare )|| 0.1069)|
28 ||2621 |lGovernment  |{Jalashay -2 ||  0.0107 (Hectare )|| 0.0107
29 2622 ||Government  |{Jalashay -2 || 0.0411 (Hectare )|, 0.0411]
30 2623 ||Government  |[Jalashay -2 || 0.007 (Hectare )| 0.007|
31 ||2623/2738 ||Government  ||ChakaNala ||  0.0051 (Hectare )|| 0.0051]
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32 659 ||Government  ||Patit || 0.0466 (Hectare )|| 0.0466]
33 ||663 ||Private ||Sharad-2 || 0.0031 (Hectare )| 0.0031]
34 ||l664 ||Private ||sharad -1 || 0.0107 (Hectare )| 0.0107|
35 |l665 ||Private ||sharad -1 || 0.0052 (Hectare )| 0.0052|
136 ||667 ||Private ||Sharad -1 | 0.0212 (Hectare )| 0.0212)
37 |l668 ||Private ||sharad -1 [ 0.0001 (Hectare )|| 0.0001]
38 670 Private 22;'23%2 0.0126 (Hectare ) 0.0126
39 ||752 ||Government  ||Nayanyori | 0.0502 (Hectare )| 0.0502]
40 ||753 ||Government  ||Patit [ 0.0816 (Hectare )| 0.0816|
41 /849 |[Private [[Chak I 0.0004 (Hectare )| 0.0004]
|Vi||age: Gorual |
42 |[1227 ||Private ||Sharad -3 | 0.0109 (Hectare || 0.0109)|
143 ||1228 ||Private ||Sharad -1 || 0.0233 (Hectare )|| 0.0233]
|44 [[1231 ||Government  ||Bandh | 0.0062 (Hectare )| 0.0062|
l45 [[1232 ||Government  ||Nal | 0.0058 (Hectare )| 0.0058|
|46 ||255 ||Government  ||Pani Nal || 0.0303 (Hectare )| 0.0303|
47 ||256 ||Government  ||Addi | 0.1097 (Hectare || 0.1097|
l48 ||354 ||Government  ||Aadi || 0.0668 (Hectare || 0.0668|
l49 11355 ||Government  ||Pani Nal I 0.011 (Hectare )| 0.011]
|50 [|l043 ||Government  ||Aadi | 0.0351 (Hectare )| 0.0351]
51 [lo72 ||Private ||Sharad -1 || 0.0339 (Hectare || 0.0339)
|52 973 ||Private ||Sharad -1 | 0.0662 (Hectare )|| 0.0662)
|53 ||lo75 ||Private ||Sharad -2 || 0.0484 (Hectare )| 0.0484|
|54 |lo76 ||Private ||Sharad -1 | 0.0585 (Hectare )| 0.0585|
|Vi||age: Ainipur |
|55 |[2004 ||Private ||Sharad -1 | 0.0097 (Hectare )| 0.0097|
[Village: Chandapara |
|56 1436 ||Government  ||Aadi || 0.0031 (Hectare )| 0.0031]
57 [l45 ||Private |lsharad -1/3 || 0.0361 (Hectare )|| 0.0361]
|58 |l46 ||Private |lSharad -1/3 || 0.0094 (Hectare )|| 0.0094
|59 |52 ||Private ||Sharad -2 | 0.0199 (Hectare )|| 0.0199)
|60 ||59 ||Government ||Gochar || 0.0249 (Hectare )|| 0.0249|
| Total|| 1.3243|

[F. No. NHAI/Costal Highway/Rameswar-Ratanpur/LA/3(a)/PIU/BBSR/3A]
SHAIKH AMINKHAN, Director
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